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(d) the steps taken by Government to (1) Bharat Brakes & Valves Ltd., ()

make available cooking gas and kerosene at
reduced rates ?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI NAWAL
KISHORE SHARMA) : (a) The net worth
— Share capital and Reserves (Investment)
of Bharat Petroleum Corporation Limited as
on the 31st March, 1985 stood at Rs. 12,012
lakhs.

(b) The net profit after tax for each year
ending the 31st March was :

(Rs. in lakhs)
1982 1407
1983 1346
1984 1566
1985 1380
April to June, 1985 327 (Prov.)

(c) No, Sir.
{(d) Does not arise.

[English]

Merger of five sick Public Sector Under-
takings of West Bengal into a bolding

company
%213, SHRI R.P. DAS Will the
Minister of INDUSTRY be pleased to
state :

(a) whether Government have been consi-
dering a merger proposal of five sick public
sector undertakings of West Bengal into a
new holding company ;

(b) if so, the details thereof ; and

{c) the time by which such a holding
company is likely to come into existence ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL DEVE-
LOPMENT (SHRI M. ARUNACHALAM):

() to (c) As a part of structural
reorganisation of public enterprises, with a
view to improving their efficiency and inter-
unit coordination, a proposal has been made
to form a holding company consisting of

Engineering Portion of Bharat Process &
Mechanical Engineers Ltd., and Weighbird
(India) Ltd., (3) Lagan Jute Machinery
Co. Ltd., (4) Bharat Wagon Engineering
Co. Ltd., (5) Burn Standard Co. Ltd., .
(6) Jessop & Co. Ltd., (7) Braithwaite &
Co. Ltd., and (8) BBJ Construction Co. Ltd.,
with headquarters at Calcutta, keeping in
view their inter-related product mix. No
decision has been taken on the proposal.

[ Translation)]

New Scheme for Khadi Gramodyog

*214. DR. CHANDRA SHEKHAR
TRIPATHI :  will the  Minister of
INDUSTRY be pleased to state :

(a) whether a new scheme is being
formulated for Khadi Gramodyog ;

(b) if so. the outlines of the scheme ;

(c) the time by which
implemented ; and

it will be

(d) the additional expenditure likely
to be incurred on the implementation of
this new scheme ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL DEVE-
LOPMENT (SHRI M. ARUNACHALAM) :

(a) to (d)- The Khadi Gramodyog
implemented by Khadi and Village Industries
Commission (KVIC) is a  continuing
programme. It includes development of
Khadi and 26 village industries included in
the Schedule to KVIC Act, 1956.

2. The allocation of funds to the
KVIC for its activities has been substan-
tially increased from Rs. 208 crores in the
S5th Five Year Plan to Rs. 518,09 crores in
the 6th Five Year Plan, both inclusive of
rebate on sale of Khadi and subsidy in Heu
of interest on Government loans. In the
7th Plan, an outlay of Rs. 540 crores has
been provided to the Commission out of
Government resources, exclusive of roughly
Rs. 300 crores spent in the last year of 6th
Plan on account of rebate on retail sales of
Kbhadi and subsidy in licu of ioterest on
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Government loan transferred to non-plan
side. For a proper comparison, it may be
stated that the amount which corresponds
to 7th Plan outlay of Rs. 540 crores is
roughly Rs. 300 crores in the 6th Plan. In

addition. the Commission is expected to
raise considerable amount from financial
institutions.

[ English]

Manufacture of Power Generators

*215. SHRI JAI PRAKASH
AGARWAL : Will the Minister of ENERGY
be pleased to state :

(a) the names of areas in the country
where there are problems of inadequate and
irregular power supply ;

(b) the measure his Ministry proposes
to take as an immediate relief for the people
of these areas ;

(c) wtether his Ministry proposes to
allow manufacture of some small/big size
generators to produce power for the people
of these areas ;

(d) if so, the details thereof ;

(e) whether any foreign collaboration
is also being sought ; and

(f) if so, the details thereof ?

FHE MINISTER OF STATE IN THE:
DEPARTMENT OF POWER (SHR1 ARIF
MOHAMMAD KHAN) : (a) During April
to October, 1985, Himachal Pradesh and Delhi
in the Northern Region, all States in the
Western Region. Andhra Pradesh and Kerala
in the Southern Region, and the North-
Eastern Region were, by and large, able to
meet their energy requirements. The other
parts of the country had power shortages in
varying degrees.

(b) As an immediate measure, assis-
tance is arranged from the surplus to the
deficit States. Gas based power generating
capacity of 1500 MW, with a short gastation
period, is being set up in the Northern and
Western Regions, A programme 10 rIcnovate
and modernise thermal stations is also being
jmplemented.
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(©) to (f) There is adequate manufac-
turing capacity in - the country to meet the
requirements of power plant equipments of
various types. However, import of technology
and equipment is considered in some areas,
on the merits, of each case, depending on
the requirement.

Leasing Areas for Oil Exploration

*216. SHRI MOHAN BHAI PATEL :
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state :

(a) whether it is a fact that a third
round of bidding for leasing of areas for oil
exploration and production bas been mooted;

(b) if so, the details of the terms and
conditions

(c) the area where the exploration and
production of oil is likely to be undertaken ;

(d) whether it is a fact that in earlier
two rounds also bidding for leasing of areas
for oil exploration and production was
announced ; and

(e) if so, the result achieved ?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND
NATURAL GAS (SHR1I NAWAL
KISHORE SHARMA) : (a) Yes Sir.

(b) and (c) The terms and conditions
for oil exploration and production by foreign
companies in the country have pot yet been
finalised.

(d) and (¢) Yes Sir. After the first
round bidding the Saurashtra offshore
block-11 was awarded to M/s. Chevron Oil
Company, USA. In terms of the contract,
they drilicd three wells in the initial three
years but failed to discover any hydrocar-
bons.  Coosequently Chevron  exercised
its option to withdraw as per the terms of
the contract. The second round bidding
did not result in the award of any contract.

Production of Delicensed Drugs

*219. SHRI BALASAHEB VIKHE
PATIL : Will the Minister of INDUSTRY
be pleased to state



